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''Delerlptfoa of IWrja BJrd and Gohyara 
Reptile 

1652. SHRI R. N. RAKESH: wm tbe 
PRIME MINISTER be pleasc4 to state: 

<a> to which family the bird, Kurja, 
as il locally known in Rajasthan, belonls 
and the number of its species and what 
are its habits and other descriptions; 

(b) from which country and in which 
season does i t milrate and to which 
areas does it migrate; 

(c) since when it is rare or Clttinct; 

(d) to which family the VeDOmoU5 
rep tile, Gobyara, as is local ly known in 
Rajasthan, belonls and what are its spec­
ies, habits and other desciipt iool; aad 

(e) in which parts of the country it 
mainly inhabi ll? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ENVIRONMENT 
(SHRI DIGVUA Y SINH) : (a) to (e) 
kurja is the local name in Rajasthan for 
the Eastern Common Crane-Grus grus, 
which belongs to the family Gruidae. It 
is a laree s tork- l ike bird which is a winter 
migrant to our c ountry from the U.S .S .R.  
i t  aeneral ly inhabits agricul tural fields of 
winter crops. The bird is not extinct and 
is being prot�ted under the Wild Life 
(protect ion) Act, 1 972 . 

(d) and (e) Gohyara is the local name 
in Rajasthan for the monitor l izard which 

beloDis to the family Varanidae. Two 

species Varanus griulls and � 'aranlls bellga­

lensis-occur in Rajasthan .  These species 

inhabi t the desert and sem i-scrub forests 

of Rajasthan as wel l as other parts of the 

country. Both these spades are non­

venemous but threaten ·when at tacked or 

distj&fbed by p uffing up their bodies , hiss­

ia..-.oud ly and lashing the ta i l . 

Foreign flrol given contract for Daltarl Steel Plant 

16S3. SHRI LAKSHMAN MALLICK: 

Will the Minister of STEEL AND MINES 
be ploued to atato: 

(a> the details reprdin, the ftrma Who 
have been Jiven contract for the tUitruc­
tion of the Steel Plant at Daitarl in Orilla; 
and 

(b) the progress adme in this ...,.. IP 
far? 

THE MINISTER OF STATE IN .. 
MINISTRY OF STEEL ANB MINBS 

(SHRI N.K.P. SALVE): <a) No 4Im hal 
been liven contract for the cODitruction 
of the proposed steel plant in Orilla. 

(b) Does not arise. 

Coachina Scbeme for COIIIPMitIve .... 
lnatioos In Trlbal lub-plan ...... 

1654. iHIlIMATI SUMATI O&AON: 
Will the Minilter of HOME ABFADlS 

be pleased to state: 

<a) the number of coaching &Cho_ 
for compet it ive examinations currently 
being run in Tribal sub�Plan areas of 

various States/Union Territories which are 
granted financial assistance out of Tribal 
sub-Plan funds; 

(b) achievements so far of such schelMS 
Statewise and Union Territorywise; 

(c) whether Government are satisfied 
with the functioning and overal l  achiove­
ments so far of such institutes State-wise 
and Union Territory-wise; and 

(d) if not the proposals, if any, to fur­
ther strengthen and provide better results 
oriented shapes to such inst itutes witbin 
a specified t ime frame? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI NIHAR RAN JAN LASKAR): <a) 
to (d) This Ministry does not set up any 

Pre-Examination Training Centre for 
coaching Scheduled Castes/Scheduled Tri­
bes candidates out of Tribal Sub-Plan 
funds . The Ministry h1s however, set 
up/sanctioned 60 Centres/schemes for pro­

viding Pre-Eumination Coachina to 
Scbodulod Caste and &beduled Casto c&Jl.o 
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didItes for various competitive examina­

tic.a UDCIor one of the Centrally Sponsor­

ed Schemes viz "Coachiq and Allied 

Scbeme" for which a provision of Rs. 

3.5 c:rorca ex ists in the Sixth Pan and an 
allocation of Rs, 70 laths has been made 

far 1983-84. Some of the Centres have 

beaD located in places l ike Ranchi, CornIa 

JtbUllh in Bihar and Raipur in Madhya 

PradeIb. 

Wilt ..... Land Reforms (Amend_t) 
BBI 

1 655. SHRI S U DHIR KU MAR GIRl: 
SHRI ZAINAL ABEDlN: 

Wdl the Minister of HOME AFFAIRS 
he plealed to state: 

<a> wbether Government propose to 
Ii¥e Presideot's assent to t he West Denaal 
Lud Reforms (Amendment) Bil l whicb 
........ for years together; 

(b) if so, when and the detai ls tbereof; 
and 

(c) if oot, the ra.sons tbereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF HOME AFFAIRS (SHRI 
NlHAR RANJAN LASKA R )  : <a) to (c) 
The West Bengal Land Reforms (Amend­
DllaDt Bill , 198 1  was received i n  J u ly, 1 98 1 .  
After careful examinat ion of the Bil l , 
clarifications on certain points were sou­
aht from the Government of West Bengal ,  
The views of  t he Government of West 

..... \ have been received and arc under 
CODSideration of the Government of 

lDdia. 
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